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(Present: N. Goswami, Addl. Sessions Judge (FfC), Sonitpur, Tezpur.)

30-08-2022

This is a petition filed u/s 438 of CrPC, with

prayer for an order to release accused/petitioner Md

Anowar Ali on bail, in the event of his arrest in connection

with Jamuguri PS Case No. L07122 u/s

34Ll 294 1323 I 32s 1354 of IPC.

The called for case diary has been received.

I have heard the Iearned Counsel for the

accused and also the learned Addl PP for the State.

The facts of the case, in brief, are that on

11-08-2022 an FIR was lodged by one Sita Tanti at the

Jamuguri PS stating therein that on 08-08-2022 and

11-08-2022 the accused/petitioner Anowar Ali invited the

informant to plant paddy sapling on his field. Accordingly,

the informant along with Astami Karmakaq Sarika Tanti,

' Maini Tanti, Anamika Rajput etc went to his place. After

waiting for several hours, the accused refused to engage

them in the plantation and rebuked them using obscene

language and also assaulted them with lathi. Thd

informant and the others accompanying her sustained

injury.

Based on that FIR, Jamuguri PS Case No.

107122 was registered u|s34t1294132313251354 of IPC.

The learned Counsel for the accused/petitioner

has submitted that elements of the offence u/s 354 of IPC
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are absent in this case and there occurred some dispute

between the informant and the accused on the mattei of

wages and this case was falsely lodged.

The case diary reveals that there are sufficient

incriminating materials against the accused. The contents

of the FIR prima facie reveals that accused outraged the

modesty of the informant and the other women who went

to his place to work in his field.

Situated thus, the prayer for pre-arrest bail is

rejected. The accused/petitioner is directed to surrender

before the IO of this case and co-operate with the

investigation.

Inform the IO accordingly.

Return the case diary in sealed envelope.

With this order, this Misc case is disposed of.

naot ses#a-frrrcy,
Sonitpur, Tezpur
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